| RAIASTHAN HIGH COURT, [ODHPUR

ORDER

No.EStL(RS)EF01L Date : 25.04.2011

. The field 9Iaceme§w of the following Trainee RJS Officers for
“Field Tralning from 2™ May, 2011 to 14% August, 2001 under
the District & Sessions Judges is made as under -
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. SARVA SHRUSMT./MISH/DR.
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 ANUTOSH GUPTA -
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SANU] KULSHRESTHA
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3 _ALWAR JUDGESHIP
RAJAN KHATRI
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INDU UJWAL
KUMKUM SINGH

3 TAJANTA AGRAWAL

o D.ﬁmmz&lu,nsﬁt&l'
1 JAGOISH KUNTAL
P2 /NARESH SINGH
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1 SHYAM KUMAR VYAS
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| NARENDRA KUMAR KHATRI

" 'RAJESH KUMAR GAJRA
{3 TANAMIKA SARAN
2 AHARIEA

|ASHISH BIARNIA :
[MUKESH KUMAR SON |
MAHENDRAK 5. souﬁd' iy —
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_NEELAM KUMARI

~TAHSAN AHMED

| LALIT PUROHIT :
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,NARENDRA MEENA . :
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“Teaniva HASHMI o

_ MERTA JUDGESHIP

PREM RATAN OJHA

o S|HFLE SHARMA

FRAKHAR SANDAL

HARAT BHUSHAN PATFAK
TPRAVEEN KUMAR ) -
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The trainee officers would report to the concerned Distriet
& Sessions Judge. Mo joinldg time will be persaissible but actual
- journey period will be allowed to them and the reporting time
‘shall not be later than 07.15 aum, on 02.05.2011. The placerent -
with r.ﬁe Court will be determinac. by the concerned District &
Sessions Judge who will ensure that as far as posstble not more
thax one traines should be attached with ene Presiding Officer
of Court. The District & Sessions Judge shall intimate the
arrangpment made By them in this regasd. The training would
" be impartad as per training module issued by the Dicector,
" Rajesthan State Judicial Academy, Jodhpur.

The District & Sessions Judye concerned is authorized to
:‘.r‘aw and disburse r.'h-a sa]arjr to the trainee officer(s) placed in
his judg’t,shlp from, the mcu.th of May, 2011 to be paid on 1%

g j_ne 2011,
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